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d r . SUBRAMANIAM SWAMY: 
Sir, he has not given a firm conimit- 
ment bn the Vaidyalingam Commit-
tee Report discussion. It has come 
twice before the House and his 
party Members run away. He should 
give a firm commitment.

MR. DFPUTY-SPEAKER : How 
can he give an assurance ? Business 
Advisory Committee has to decide 
about the date.

SHRI P. VENKATASUBBAIAH: 
Sir, I have said in so many words 
that our Members are anxious for a 
discussion...

MR. DEPUTY-SPEAKER ; I 
think your purpose is served. 
Would you like to withdraw your 
amendment ?

DR. SUBRAMANIAM SWAMY: 
Yes.

MR. DEPUTY-SPEAKER : Has 
the Hon. Member leave of the House 
to withdraw his amendment ?

SOME HON. MEMBERS : Yes.

Amendment No. 2 by leave  ̂
withdrawn

MR. DEPUTY-SPEAKER : What 
about Shri George Fernandes ?

SHRT GEORGE FERNANDES ; 
Sir, I am not satisfied with the 
explanation of the Minister. The 
World Bank matter cannot be dis-
cussed at the time of Supplementary 
Demands because hardly an hour or 
so is allotted. How can we discuss 
the whole World Bank sell-ofT ? I 
am not impressed by the frequent 
statements which the Prime Minister 
is supposed to be making as to what 
she is up to or as to what she is not 
up to. The Chairman of the Railway 
Board is taking positions in support 
of the World Bank. He is Chairman 
of our Railway Board and you are 
quoting the Prime Minister. This

matter is too serious to be left for a 
two-hour Supplementary Grants 
debate.

SHRI P. VENKATASUBBAIAH : 
When the Prime Minister decides it 
is the policy of the Government and 
what you or 1 say do not matter.

MR. DEPUTY-SPEAKER: Are 
you withdrawing your Amendment, 
M r. George Fernandes ?

SHRI GEORGE FERNANDES : 
No, Sir; if that is his attitude, under 
no circumstances, I can leave it.

MR. DEPUTY-SPEAKER ; All 
right. Then I will put your Amend-
ment to the vote of the House.

Amendment No. 3 wc4S put 
and negatived

MR. DEPUTY-SPEAKER : 
the question is :

Now

“ That this House do agree with 
the Nineteenth Report of the Busi-
ness Advisory Committee, presented 
to the House on the 2nd September, 
1981.”

The motion was adopted.

MATTERS UNDER RULE 377

(i) N e e d  f o r  f i t t i n g  r e m e d i a l
INSTRUMENTS TO THB THERMAL
P o w e r  S t a t i o n s  t o  p r e v e n t  
h e a l t h  h a z a r d s  t o  t h e  p e o p l e

?«nf'TcT
I  SFT

3tt Tft t  fsR ?nq- 
5Tift I  m



325 Matter BHADRA 12. 1903 (SAKA) W//-377 326

^  ^  JTT̂ -qr̂ T
^ 2 5  ^  frf«T

^  Sr-flTf̂ rT |  I
TT 5TT̂  %{\X

qfr^TT ^  I  I
% ^TT^u ^5? q̂-T t

f w  I  5T̂ -?̂ i?:«zr 
^fcT I  I

TT̂ T s r ^  % ?TTT?fV, SR̂T ^^X
^ 2 ^  mq- ^  ?Tf[^r
szri'T  ̂ I  I ^  ^r?T  sr^Tf^?r
T̂qr ^  ^iT

?n^qm % r̂Tift?:n %
I  I 1 ^  ir ^  ST^PT

it^'r W!^J % ^>TR ^  STT̂T-
^ rf t JTifl «ft ^  ^m^TT %
ffiTmTTJ ^T ?TT!(̂ T5̂?T r^T  «rr I 
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( i i)  N e e d  f o r  E x t e n s i o n  a n d  
M o d e r n i s a t i o n  o f  M e c h e d a  
R a i l w a y  S t a t i o n  o n  S. E .  
R a i l w a y .

SHRI SATYAGOPAL MISRA 
<Tamluk) : In order to meet its
growing importance, the extension of 
Mecheda station on the Howrah- 
Kharagpur section of the South-Eas-
tern Railway is necessary. Within the

feeder area of the station, there are 
Haldia Industrial Complex and Kala- 
ghat Thermal Power Project. National 
Highways Nos. 6 and 41 are at 
walking distance. State Highways 
from the different corners of Midna- 
pore district are linked with this 
station. People coming from Taluk 
subdivision (about 12 lakhs), Contai 
subdivision (about 7 lakhs) and Gha- 
tal subdivision (about 3 lakhs) have 
no alternative but to use the Mecheda 
Railway station regularly. The existing 
waiting room is inadequate to accom-
modate the huge rush of passengers 
at the station. The rush of passen-
gers will increase after the completion 
of construction of a bridge at Nar- 
ghat over the river Haldi.

The Ticket Counters and the small 
waiting room are situated within the 
area where the new railway lines are 
going to be constructed to carry 
coal to Koiaghat 1 hermal Power 
Project. Now the passengers have 
to face difficulties in purchasing 
tickets because of the construction 
work.

The Bus stand has been shifting to 
a new area and for that, the exten-
sion of the over-bridge in the station 
is necessary. The existing latrine 
and the lavatory systems in the 
Station are inadequate, insufficient 
and unhygienic.

I therefore urge upon the Govern-
ment to consider the problems of the 
Mecheda Station and to come 
forward with measures for the exten-
sion and modernisation of the 
Station.

(iii) S t u d y  R e p o r t  o n  M a n - d a y s  
L o s s e s  W a g e s ,  P r o f i t s  a n d  
P r i c e s  b y  I n d ia n  I n s t i t u t e  
OF P u b l i c  A d m i n i s t r a t i o n .
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